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Central Administrative Tr ibunal, Principal Bench
0.A.801/2000
New Delhi, this the 20th day of November, 2000

Hon'ble Mr . Kuldip Singh,Member (J)
Hon'ble Mr. M.P. Singh, Member (A)

Justice Krishnha Murari Agarwai,aged
about 85 years, son of tate Shri Laxman
Prasad Agarwa?,Ex—Chairmaﬁ,

Caniral Administrative Tribunail,
Presently resiging at C-4,Samata Colony,

LAppticant

Raipur,Madhya Pradesh

(By Advocate: Shri G.K.Seni)

Unicn of India: through:
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The Ssoretary,

Ministry of parsonnel ,Public Grievances
and FPensions, Dpparfﬁunt o f

-sanne!l and Training,

i Biock,New Delhi

S Ministry of
ce 2, Deparitment of
imer House

(95}
._.‘
-y
T
sl
(.
-@

istrar
Central Administrative Tiripunal
Principal Ben»h‘ Faridkel House,
Copernicus Marg ,New Delhi .. .Respondents

(By Advocaie: Shri V.K . Mehta,proxy for Shri N.S.Mehiz)

ORDER (ORAL)

By Hon'ble Mr. Kuldip Singh. Member (J)

Learnad counsel for app!icant zubmits that
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in view of tha judgment dolivered in DA 1578/88, ni

casze may be returned 1o him to present it before the

sroper  forum.  FPrayer qi Jwed Registry is directed
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{ M.P. Singh ) Kuldip angh )
Member (A) Member (J)

o~




